201 Re: New Railways

b) The Constitution
Amendment) Bill, 1996.

SHRI GURUDAS DAS GUPTA: 1
would like to know whether the Government
is really interested in the Insurance Bill. ...
(Interruptions) ...
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THE DEPUTY CHAIRMAN: I will find
out. ... (Interruptions) ...
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RE. NEW RAILWAY LINES IN ANDHRA
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The rail track along the coastline of Andhra
Pradesh is generally swept away by cyclonic
floods, almost every year dicrurhuig all train
services. Consequently, the economy of the
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nation is adversely affected. Because of the
vulnerability of the coastline the Government
of India must think of an alternate rail line in
the interior of Andhra Pradesh, off the sea coast.
I would suggest that a new railway line from
Nadikudi to Venkatagiri via Vinukonda, Darsi,
Pondili and Kanigiri, may be constructed by
the South Central Railway. Madam, 1
understand that survey for the aforesaid line
has aiready been made.

Madam, you would appreciate if | say that
this Government must rise to the occasion and
construct a new railway line in the backward
areas where there is no raif link. I would like
to bring to the notice of this august House that
after independence, the Government of India
could lay hardly 8,000 kms. of railway line
when compared to the Britishers who could
lay 55,000 kms. of railway line within a span
of 96 years. 1, therefore, appeal once again that
an alternate railway line from Madras to
Vijayawada may immediately be constructed
so that the backward areas in the districts of
Guntur, Prakasam and Nellore in Andhra
Pradesh, can be developed ecarly.

Similar action may also be taken for
developing North-Eastern States whose capitals
are not connected with Dethi. 1 would once
again request the hon. Railway Minister to
consider and include my proposal for
construction of a new railway line from Madras
to Vijayawada in the next Budget for the year
1997-98. Thank you.
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